
[Mr. Speaker) 
invidious distinction. I am leaving it 
to the hon. Minister himself to choose.

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Any hon. Member. If 100 
hon. Members come and see, it will be 
difficult. Any one or two or four or 
five or six Members who wish can 
•come. There is no question of choos
ing and picking them out.

Mr. Speaker: Why should it be 
said, “I am willing to show these con
tracts confidentially to any hon. Mem
ber whom the Speaker might be pleas
ed to nominate for this purpose” . I 
do not want to undertake this respon
sibility. *

Shri Jawaharlal Nehrn: It is not
nomination: any name coming to us 
through you. There is no responsibi
lity.

Mr. Speaker: I will pass on all 
those names that are sent to me.

Shri Bimal Ghose (Barrackpore):
•This statement may be circulated to 
all the Mpmbers.

Mr. Speaker: A copy of the state
ment will be circulated to all hon. 
Members.
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BUSINESS OF THE HOUSE

The Minister of Parliamentary 
.Affairs (Shri Satya Narayan Slnha):
With your permission, Sir, I rise to 
announce that Government Business 
in this House for the week commenc
ing 8th December, 1958, will consist 
«of:—

(1) Discussion on the Internation
al Situation ax)d the policy of 
the Government of India in 
relation thereto, on a motion 
to be moved hy the Prime 
Minister

(2) Any items of business carried 
over from today's Order 
Paper.

(3) Discussion on and voting of 
Demands for Excess Grants 
(Railways) for 1955-56 and 
1956-57.

(4) Consideration and passing 
of—

(i) The Delhi Rent Control Bill, 
1958, as reported by the 
Joint Committee.

(ii) The Workmen’s Compen
sation (Amendment) Bill, 
1958, as passed by Rajya 
Sabha.

(5) Discussion on the Fourth 
Annual Report of the Organi
sation and Methods Division 
for the year 1957-58 at 
2.30 p .m . on Tuesday, the 9th 
December, 1958, on a motion 
to be moved by Shri Harish 
Chandra Mathur and others.

U tt Motion re: Present Trends
in the Export Trade

12-27 hrs.

MOTION RE: RESENT TRENDS IN 
THE EXPORT 
TRADE—contd.

Mr. Speaker: The House will now 
proceed with the further discussion of 
the following motion moved by Shri 
Lai Bahadur Shastri on the 3rd De
cember, 1958, namely:—

“That the present trends in the 
export trade of India and the 
state of the textile industry which 
contributes materially to that 
trade, be taken into considera
tion.”
Shri Lai Bahadur Shastri may kind

ly continue his speech.

The Minister of Commerce and 
Industry (Shri Lai Bahmdnr Bhastrl):
Sir, I was referring the other day
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to the helpful approach made by hon. 
Members of this House to the difficult 
problem of exports and imports.

12-28 hn.

has been one of our most important 
bulk exports. My colleague, Shii 
Manubhai Shah, has dealt with the 
question concerning textiles thorough
ly. I have to refer to only two points.

[Mr. D e p u ty - S p e a k e r *in the Chair]

I am in entire agreement with hon. 
Members that we should try to step 
up our exports if possible in almost 
every direction. The situation at the 
present moment is exceedingly diffi
cult But, we have to try to over
come the difficulties that come in our 
way. Shri Bimal Ghose has analys
ed the situation very carefully and 
correctly too. On the one hand, there * 
seems to be greater scope and an 
expanding market for us, and on the* 
other, there is a contracting market 
for export of our staple goods. It is 
only but natural that undeveloped 
countries or the countries which have 
attained their freedom recently should 
try to build up their cconomy and the 
countries or many of them are trying 
to set up new industries and new fac
tories. In the circumstances, as I said 
before, we have to face the difficulties.

For example, if we take the ques
tion of jute goods, there has been a 
decline in the export of_iyte _gqpds, 
especially in sackings. There are jute 
mills coming up in our neighbouring 
countries and they will, naturally, 
stop all imports from India. Similarly, 
substitutes are being found for sack
ings and paper bags are generally 
being used in the U.S.A. and other 
countries. So, it is obvious that even 
where there are no jute mills, substi
tutes may be used in preference to 
the sackings that we have been sup
plying to them. It is in these cir
cumstances that we have to view our 
problems and try to lace them. We 
will have to find new markets for 
our goods and produce quality goods 
in order to compete in the world mar
ket.

Great stress was laid on the export 
of textile* and I entirely «g(*e that 
utrem should be laid on it because it

The most important thing that the 
textile industry has to consider is the 
ftearance"oTTKe accumulated stock in 
the mills. This problem has to be 
tackled immediately because it is, to 
some extent, affecting our production, 
also because it will affect the exports 
when there is reduction in production 
there will surely be difficulty in ex
porting that commodity. Hence I 
consider it the first and immediate 
step which the industry should take 
to clear off the stocks that are lying 
in the mills.

I must say that the textile indus
try has not shown a very broad 
approach in regard to this matter. I 
would like to put it positively that 
they have been very conservative in 
this regard. Although Government 
have tried to coma to their help on 
more than one occasion, whenever 
they have been asked to move in the 
matter, to do something on their 
own, they have not come forward to 
do the needful.

Only a week before I was in Bom
bay and I had a discussion with them. 
I advised the Textile Advisory Board 
to appoint a small committee of only 
threp people, not a big committee, 
and the Textile Advisory Board, I am 
glad, has formed that committee and 
has agreed to discuss with the textile 
industry this particular matter, i.e., 
the clearance of the stocks. I also 
advised them that they should report 
their progress in about a month’s 
time, it should not be delayed more 
♦♦I'm’ that. Let me hope that their 
discussions will prove fruitful and 
something positive will come out of 
it.

The second question is that of mod
ernisation. It has already been dealt 
with, but I. merely panted to men
tion that one of our incentive scheme*
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is giving an opportunity to the textile 
mills to import machinery from 
abroad if they are able to export 
their goods to foreign countries. It 
will, thus, help the industry to gradu
ally modernise the mills and intro
duce automatic looms.

I was a bit surprised to hear the 
views of Shri S. M. Banerjee in this 
regard. I thought he would be hold
ing a very radical view in regard to 
the introduction of automatic looms, 
but he seemed to be wholly opposed 
to it. Well, there is no doubt that 
we have to take care of the fact that 
no retrenchment takes place and that 
the present incumbents working in the 
mills are not touched at all, but hav
ing given that assurance there should 
be no difficulty in accepting the pro
posal of the modernisation of mills. I 
am glad the leaders of various parties, 
labour leaders especially, have agreed 
to consider this matter, and I hope 
it would be possible for us to intro
duce about 3,000 automatic looms with 
their support.

•I might also tell the House that we 
have got the sanction of Parliament 
in so far as the question of rationa
lisation of textile mills is concerned.
I shall read out the resolution which 
was approved by Parliament in the 
year 1956:

"This House is of opinion that 
rationalisation of the textile and 
jute industries where it is neces
sary in the country's interests 
must be encouraged, but the im
plementation at such schemes 
should be so regulated as to cause 
the least amount of displacement 
of labour in these industries pro
viding reasonable facilities for the 
employment of such displaced 
labour.”

So, in thic context I hope the mills 
will be able to proceed further, and 
in the present competitive conditions, 
unless our mflit an  modernised and 
are able to produce wfut is called
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flawless doth, we will have to face 
further difficulties.

Shri Mahanty raised the question of 
British textile representatives visiting 
India and discussing certain matters 
about the export of textiles to U.K. 
It is true that the representatives of 
British textiles came to our country 
and some of our representatives went 
to U.K. They had more than one dis
cussion. This discussion is purely on. 
the industries level. Neither the U.K. 
Government nor the Indian Govern
ment has come into the picture at all» 
but they are carrying on their discus
sions. In fact, U.K. has to discuss it 
with Hong Kong, Pakistan and India,

• and they have visited Hong Kong 
also more than once, and Pakistan too. 
As far as our report goes, they have 
not been able to arrive at any agree
ment. Still, the matter is being pur
sued by the representatives of the 
U.K. textile industry, but I can assure 
the hon. Member that we will not re
main out at the picture when there 
^ a possibility of their coming to an 
agreement. Naturally we will be in
formed about it, and, in fact, even 
now we are kept informed albout it. 
But I would like to tell Shri Mahanty 
that we need not unnecessarily be 
apprehensive about it. The attitude 
in U.K. in regard to the import of 
textiles and our export of textiles to 
their country has, on the whole, been 
very helpful. And in spite of the 
protests of Lancashire, U.K. has been 
importing enough of textiles tram our 
country. It might have gone down 
during tJiia recession period, but 
otherwise the total quantity is still the 
largest which we export to any coun
try It is not only that; in fact, I am 
not quite sure about the figures—I am 
told more 150 (or roundabout
that figure) mills are closed, and they 
are not functioning. Sometimes, we 
get unnerved here. 1 do realise that 
we should certainly aee that there 
should be no closure of mills. But, 
after all, we cannot, as X said the 
other day, revive each and every 
textile mill which has heen working
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in this country. By all means, let a 
rareful examination be held, but even 
the textile industry people have told 
me that it will not be possible to 
revive some of those mills, and they 
will have to be scrapped Anyhow, 
-this matter will certainly receive our 
consideration and we do want to go 
into that matter further

1 had been talking only the other 
■day with our Labour Minister, Shri 
Nan da, and I told him that this pro
blem should be gone into Even the 
Textile Enquiry Committee, on which 
trade and industry was also repre
sented, has not recommended that all 
the mills should be taken over by 
Government They suggested the for
mation of a corporation, but Govern
ment have not agreed to that recom
mendation, because it is simply im
possible for us at the present moment 
to take over all those factories with
out going into the matter thoroughly

Shrl Dasappa (Bangalore) Will 
the hon Minister consider the question 
of helping the State Governments, if 
they are prepared to move m the 
matter, by way of finance’

Shrl Tyagi (Dehra Dun) He said 
it would be uneconomic to take them 
over

Shrl Lai Bahadur Shastrl Wher
ever a State Government has asked 
for any assistance, that assistance has 
always been forthcoming, and we 
have always tried to help In fact, in 
the case of three or four mills, the 
Government of India have tried to 
help them Of course, it is true that 
they took over these mills from liqui
dators and at the direction of the 
Wigh Courts But we shall have no 
.objection to giving the necessary help 
io  the State Governments. In fact, we 
.shall welcome it  If not for the 
working capital, for modernisation or 
lor replacement of machines, the 
National Industries Development Cor
poration will give them the necessary 
loans.

representatives coming to India, I 
was reminded

Shri Mahanty (Dhenkanal) In this 
connection, may I otter him some 
figures’  The hon Minister has stated 
that the export of Indian textiles to 
UK has fallen on account of reces
sion in that country In this connec
tion, I may give him a few figures 
which might help him in giving us a 
reply During the first quarter of
1958, imports into Britain were higher 
at 116 54 million yards as against 
103 06 million yards and 74*89 million 
yards m the first quarter of 1957 and
1956 respectively, but Indian share 
actually declined by 9 million yards 
to 36 77 million yards therefore, the 
export to UK has been falling actu
ally

Shri Lai Bahadur Shastrt: I have 
not denied that fact In fact, I accept
ed it I said that there had been a 
decline But I was, in fact, replying 
to Shri Mahanty in regard to the 
doubts that he had expressed regard
ing the UK textile representatives 
coming over here and doing some
thing at our back I did not want 
that kind of suspicion to remain in 
the minds of hon Members On that 
point, I would say that this kind 
of discussion between UK and Hong 
Kong or Pakistan is essential from 
one point of view, and I was really 
glad to hear Shri Bimal Ghose sup
porting that idea, not in the matter of 
textiles, for he did not especially refer 
to textiles, but in the matter of tea to 
which he made a reference. In a 
general way, I could gather from his 
speech that he thought of it as a good 
alternative in the present competitive 
markets of the world. He thought it 
to be a good alternative to have inter
national agreements, that is, agree
ments between various countries, if 
possible Suppose we could have an 
agreement on tea with Ceylon or with 
UK. or with East Africa—these are 
the countries which are mostly ex
porting or importing tea—and suppose
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While referring to the UK. textile
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we come to gome agreement on the 
quota of imports that U.K., for exam
ple, vill take from these countries, it 
can Kelp us a great deal. Similarly, 
in the matter of textiles, suppose 
Hong Kong, Pakistan, and U.K. and 
India are able to come to an agree
ment, and a certain quota of cotton 
fabric or cloth is fixed and is agreed 
upon between the three countries con
cerned, then that quantity is almost 
assured for the period of the agree
ment Of course, the quantity will 
be such as will in no way injure our 
interest or our present quantum. Our 
effort would be to secure what we are 
exporting today—when I say ‘today', 
I do not mean to take the lowest 
figure of this year, but we can con
sider a reasonable figure on which 
reasonable agreement could be arrived 
at Anyhow, at the present moment, 
it is for the industry to think over it  
Mut I would like to lend my support 
to the view which was expressed by 
Shri Bimal Ghose that in the present 
circumstances it might perhaps be 
useful, in the case of a few commo
dities or in special situations, to come 
to an international agreement, if that 
is possible.

Shri Tangamani referred to hand- 
loom exports. I need not say much 
about that It is already engaging our 
attention, and the House will be glad 
to know that the handloom production 
has gone op considerably. Whereas in 
1950, it was 804 million yards, in 1957, 
i f  went up to 1678 million yards, and 
in 199& it is expected to go up to 
1750 million yards.

We have already provided facilities 
for’ import of yam and dyes by hand- 
Joom w-operatfves. A department is 
being organised to actively process 
exports and to look after quality 

ards. its headquarters will be at
H ttr # .' ‘*- * jt:

Aa regards rebate, the hon. Member 
wiU’l&0ise that the industry should 
xibt aftafrs depend 6d subsidies tram 

V «  itla  to be j>ut on a
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sound footing. The rebate will have 
to come to an end. But still the ftfta 
is to progressively reduce the scale 
of the ordinary rebate from year tt> 
year and also to restrict the special 
additional rebate for such short 
periods as may be recommended by 
State Governments in which the sale 
of cloth is expected to be high.

Shri P. R. Patel raised the question 
of cotton growers. I must say that 
the cotton growers have generally 
benefited by our recent announcement 
of export quota of cotton. Perhaps 
after many years, a big quota of the 
order of about 5 lakh bales has been 
announced and in good time. Besides 

■•this, the price of cotton has also been 
quite satisfactory. I shall merely give 
the example of Kalyan cotton.

Shri Achar (Mangalore): After the 
announcement in Bombay that foreign 
cotton will be allowed to be imported, 
the price of oar cotton came down 
suddenly by about Rs. 30 or Rs. 40. 
Is not the same drop continuing now 
also?

Shri Sonuni (Dausa): The' prices 
of ready cotton have advanced con
siderably, by as much as Rs. 150 per 
candy.

Shri Lai Bahadur Shastri: Of
course, sometimes fluctuations talw 
place. After Government announced 
a big import quota of cotton bales, 
there might be a depression for a few 
days. But as far as my reports gb, 
they have looked up and the position 
is much better.

I was merely going to give the 
figures in respect of Kalyan cotton, to 
which Shri P. R. Patel referred. Ttie 
floor price is Rs. 510 per cah&y 
whereas the ruling price ’at present 
ft Rs. 603—Rs. 645 per cah'dy. The 
growers’  interests' llar i  thus ftot be%> 
neglected.

Shri P. ft. Patel (Mahsana): Mjr
question was . . .
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Shri Lai Bahadur Shastri: If I am
interrupted frequently, it will not be 
passible tor me to flniah.

Mr. Depaty-Speaker: If the hon. 
Minister sits down as soon an hon. 
Member rises to interrupt, what can 
I do?

Shri Lai Bahadur Shastri: I am
prepared to answer questions after I 
conclude

Shri Morarka raised the question of 
cost-structure. It is true that our 
cost of production is higher as com
pared with that of other countries.

Shri P. R. Patel: May i  submit to 
you . . .

Mr. Deputy'Speaker: He is not
giving way. Therefore, the hon. Mem
ber shall have to wait till he con
cludes. I will hear him afterwards.

Shri Lai Bahadur Shastri: But if
it is thought that the cost of produc
tion could be reduced by lowering 
wages or by retrenchment, I am sorry 
it would not be Possible for us to 
accept that proposal. It is true that 
there may be surplus in certain mills. 
For example, in the Kanpur mills, 
there is quite a big surplus of work
ers, working for years in some mills, 
and the mills hav« suffered on that 
account. But it is 3 different question 
which has to be tackled at a different 
level. The mill authorities and the 
workers or their imions could meet 
and try to evolve some formula. But 
it is neither feasible nor wise at the 
present moment to think in terms of 
retrenchment at reduction in wages.

There are other Ways, I do not say 
that every scheme will be fully sne- 
eSessttft, but there are many ways 
Milch fee textile Industry specially 
MU*'to kdopt to bj-ing about greater 
tfelclency in its working. The c*se 
Off9 the Jute mills is obviously before 
fik '‘It  la known to the House Butt 
flft jut* stab were in a totterfhir 
HMWtft towny <tf theo—-and ‘
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after the rude shock they received 
after the partition, they set up a 
wonderful organisation and by sheer 
good organisation and organising 
capacity, as also by modernisation of 
their mills, they have been %ble to 
pick up and they are doing oa the 
whole very welL On the other hand, 
the textile industry—X shall not like 
to say much about that—has not 
thought of those ways, nor h«s it—as 
for extmple, the Kanpur industry— 
ever considered adopting methods 
which will bring about unity within, 
which will help in modernising their 
mills and thus stepping up aiid im
proving their condition.

So that is one step which could help 
the textile industry very much. There 
are other steps also, if they like to 
adopt them, but, as I have already 
said, their approach has not b*en very 
helpful. I would leave it at that. 
But I say with a full sense of res
ponsibility that I have had several oc
casions to meet and discuss with them 
and actually no progress hag been 
made. I feel somewhat concerned 
about it and, therefore, I have ex
pressed these views.

Shri Morarka talked about incen
tives and said that the incentives we 
had given were rather half-hearted. 
It is true that we took some time In 
agreeing to give these incentives, but 
we had to consider the question very 
carefully. Our main fear is that 
these incentives may in any way be 
misused. If there is any case of mis
use, we naturally get perturbed Ov6r 
it  I am saying this specially fyom 
the point of view of Members of this 
House. If we do not give incentives, 
there is the criticism that incentives 
arte not being given. If there is one 
ease of misuse, the House will natu
rally get upset over it and make it a 
major issue. We naturally do want to 
t'esist malpractices, and Government 
are thet-e to light them as tnuch Is 
they could. But even if there is ode 
ri+iik, and we almost create a sort dt 
demoralisation bjr trefadhant erttldabi-
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and sometimes even unreasonable cri
ticism, it becomes difficult for us to 
carry on. Mo doubt, sometimes one 
feels depressed with the evils which 
exist round about, but one has to 
function and work within the evils, 
resist the evils and try to bring out 
some positive good out of the condi
tions which might prevail in the 
society.

I am saying all this because I want 
to give a previous warning to the 
House. More incentives may be given, 
if they are good and will be in 
the interest of the industry and ex
ports. But, there may be evils here 
and there; and we will, certainly, 
fight those evils or malpractices. Gov
ernment machinery is there and we do 
take action. Recently, there was a 
serious case of fraud in Bombay and 
prompt action was taken by us. The 
matter was referred to the S.P.E. and 
the licences were cancelled. The 
stocks were confiscated. All this 
action was taken immediately. Even 
our papers were also put under lock 
and key. So, we do take prompt 
action. But, sometimes, it may not 

*be possible to prevent or check it 
-altogettMr.

IS hn.
As Shri Bimal Ghose said, in the 

present day competition, there is no 
way out except to think of alterna
tives. What is the solution? How to 
step up exports? He said that it was 
possible only by giving incentives to 
the industry for purposes of export. I 
am inclined to agree with him. We 
will think of this further. I do agree 
that further incentives will help the 
industry to further their exports.

He also referred to railway conces
sions and reduction in shipping 
freights. I must say that there has 
been some delay in the matter of 
obtaining railway concessions. We 
have discussed this matter with the 
Railway Ministry. In fact, they want 
■to discuss each and every item sepa
rately for giving their approval in
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regard to concessions in railway 
freight, on the exportable commodity- 
So, it has taken some time. Bui, I 
do agree that we have to speed up 
this matter. And, I think, we will 
soon be taking up the case of manga
nese ore and iron ore for concession 
with the Railway Board.

In regard to reduction in shipping 
freight, we have had discussions with 
the Overseas Shipping Conference and 
our representative, the Director Gen
eral of Foreign Trade had a full talk 
with them. Recently, some freight 
reductions were made. I may tell 
Shri Bimal Ghose that in pepper, 
about which Shri Dange also spoke,

* the rates have been reduced from 
$91.50 to $80.50; in the case of ilme- 
nite from 144 sh. to 84 sh; iron ore 
from 62|6 sh. to 50 sh. and manganese 
from 66)6 sh. to 55 sh. So, the Ship
ping Conferences have been helpful 
and we will have to pursue the matter 
further with them. '

I might also tell the House that we 
have been thinking of—not only 
thinking but, in fact, we have put up 
a proposal—purchasing soma small 
ships; that is, Government should pur
chase some small ships for transport
ing our goods to the adjacent coun
tries or to the other countries. Hie 
Transport Ministry has almost agreed 
to that. The matter will have to be 
processed through further with the 
Finance Ministry because funds will 
have to be found for the same. If 
we could get some ships of our own. 
I have no doubt, this problem of 
freight and the other difficulties also 
will be resolved to a great extent.

Dr. Krishnaswami referred to the 
question of the importance of Im
port I entirely agree with him. It 
is true—as we generally say—that 
we have cut our imports to the bene 
and we cannot cut down further. In 
fact, I was in Calcutta the other day 
and there was great hue and cry In 
the sense that every industry was 
wanting more of steel and other raw
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materials. So, the difficulty regarding 
raw materials and steel has to receive 
our utmost attention. I know the 
Steel Ministry has allotted a higher 
quota of steel than what it did last 
year. Fortunately, the difficulty about 
pig iron has almost been solved

3439 Motion n ;

friendly discussion. I have thu parti
cular matter in mind and I have had 
talks with the Tea planters the other 
day in Calcutta. All these things are 
already engaging the attention of Gov
ernment and we will see what we cut 
do

13.96 hrs.
[Mr S p e a k e r in the Chair]

But, with regard to steel, of course, 
we have to wait for some time for our 
indigenous production I am informed 
that in about one year’s time, it 
would be possible for our steel plants 
to start supplying steel to the indus
try So, we have to wait till then, 
but, till we reach that pencd we have 
to feed our industry with the neces
sary raw material

I entirely agree that the momentum 
of production which has been reached 
should not be allowed to dissipate 
or go down We will try to maintain 
the present level of our economy and 
also help further In fact, dunng this 
licencing period We have allotted 
Rs 4$ crores—more than what we did 
in the last licensing period—for the 
import of raw material

About tea, he said that this matter 
was not discussed m the National 
Development Council. It could have 
been discussed, but, in fact, it is not 
a matter which could be discussed and 
decided in the N D C This »  a matter 
of snatching a big sum of money from 
the hands of the West Bengal and 
Assam Governments The revenue out 
of the Bengal Entry Tax on tea, from 
Bengal alone is about Rs 275 laks; and 
Assam has a revenue of about Rs 150 
lakhs The hon Member can easily 
imagine how these States cannot just 
part with this money especially in the 
context when they have to collect or 
somehow secure more revenues and 
funds for the prosecution of their 
own Second Five Year Plans So, this 
is a matter which will require a dis
cussion between us and the West 
Bengal and Assam Governments—a

Shri Bimal Ghose nghtly laid 
stress on the question of the organi
sation of our export promotion I 
am one of those who fully and entirely 
agree with him It is possible that 
my colleagues m the Ministry—I mean 
my officers—may not wholly like this 
approach but somehow I have a feel
ing that the whole export promotion 
work has almost to be re-organised 
How is it to be done? I have some 
ideas but I would like to discuss it 
with them It is essential that our ex
port promotion work should be made 
much more effective and we should 
be able to do it more efficiently. 
There are in the Export promotion 
Directorate, rightly as Shri Ghose 
pointed out, different export promo
tion councils They are dealing with 
different items It is true we are 
co-ordinating it at our Directorate 
level m the Ministry, But their deci
sions have to be followed up more 
vigorously What I want is that there 
should be a chasing section in our 
Ministry, especially in the export 
section so that it is not only that the 
decisions are followed up That sec
tion should all the time be telling the 
Director of foreign trade or the 
Directorate as to what are the diffi
culties or obstacles coming in the 
way so that those difficulties may 
also be solved and removed

Similarly, we can delegate more 
powers If you want to do everything 
from the Centre, it means delays It 
creates difficulties For instance, the 
textile Commissioner’s office in Bom
bay is there Why should it be neces
sary for it to refer every matter to 
Delhi? It is a fairly efficient organi
sation and tite Textile Commissioner 
is a very responsible officer It 
should be possible for us to think in 
terms of delegating more powers to 
the Textile Commissioner so that he is
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able to take decisions on his own. not say that we should not undergo
Of course in vital policy matters, he sufferings. But how far we can go
will have to refer to Delhi. General- will have to be very carefully and
ly, the delegation of power will cer- discreetly considered while we ask
tainly help in bringing up more effi- for more sacrifices and sufferings on
ciency in our present set-up. the part of our people.
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1 have also suggest that the State 
grading Corporation will have to re
think how they can associate non
officials with them and how they 
could tie up the loose ends in regard 
to certain commodities: for instance, 
ores. I do think that some definite 
and positive steps have to be taken 
in that regard. They are indeed 
doing useful work but if there are 
complaints or if there are difficulties, 
they must be tackled and we should 
be able to find solution for them.

Shri Tyagt (Dehra Dun): Is there 
any intention on the part of the hon. 
Minister to ask the Railway Ministry 
to reduce the railway freight on 
manganese ore, particularly because 
its export has gone down and the 
prices are rising on account of the en
hanced railway freight.

• Shri Lai Bahadur Shastri: Yes. The 
hon. Member may be aware that wc 
have abolished the export duty on 
ore very recently—perhaps a week 
before, I think. We have already 
taken up the matter with the Railway 
Ministry and if I can take the House 
into confidence, they have said: “If
you abolish the export duty,-then we 
will consider the reduction in the
railway freight___” (Laughter).
We have achieved one thing and ex
pect to get the other thing also.

Shri Morarka made another point 
trie, we are not trying to carry 
<tt our export work on an 'emergency 
basis. He quoted the example of UK 
where people willingly went through 
many difficulties and shortages and 
cheerfully borne all these things and 
helped in the promotion of export of 
that country. I am somewhat attract
ed by that idea but it Is also to be 
realised that our country is poor and 
our income is low. It will have to 
be a very judicious approach. I do

But having said that, I still feel that 
there is no way out for our country, 
for us and for our industry also if we 
want to step up our exports, but to 
undergo sufferings and make sacrifices. 
Recently, the question of export of 
sugar was taken up. A small levy 
was imposed in order to compensate 
the loss. The whole working of the 
scheme is going on fairly satisfac
torily but the actual quota exported 
is not very satisfactory so far. I do 
not know whether the small levy is 
the reason. But the industries have 
to realise that they will have to under
go some suffering or some sacrifice; 
they will have to deprive themselves 
of some profit, if they want to step 
up exports, if they want people also 
to respond; naturally every one of us 
will have to move in that direction.

There is the case of China. In 
China they have stepped up ^heir pro
duction of textiles. This year they 
had a great surplus of cotton. Cotton 
production had gone up very high. 
There are many things which they 
export and there is strict regulation 
in so far as internal consumption is 
concerned. That kind of approach is 
essential for an under-developed 
country and I do wish that our coun
trymen should think over it. I have 
no doubt that our people will rise to 
the occasion when a demand is made 
or a call is made.

Mr. Speaker: Most of the people 
there wear standard cloth and export 
the rest. Our people also must be 
asked.. . .

Shri Tyagi: Our country has taken 
to fine and superfine cloth.

Shri Lai Bahadur Shaatri: Well, 
Sir, I do not want to take more time 
of the House, but I shall say a few
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words about what Shri Dange said.
Of course, Shri Dange raised general 
issues, and I do not want to go into 
the fundamentals of communist and 
other types of economies.

A socialist economy need not neces
sarily be of one pattern. Every coun
try has its own special conditions and 
peculiarities. I do not think it is 
suggested that the same pattern should 
necessarily be adopted everywhere. In 
India we will have to work and carry 
on in our own way. In a vast coun
try like ours where there is so much 
poverty and unemployment, there 
is no alternative but to narrow, if not 
bridge, the gulf which exists at the 
present moment between the rich and , 
the poor. It is essential that the 
average standard of the common 
man should rise, and if wp have to 
do it India may have to adopt a 
somewhat special pattern for herself 
in the context of the objectives she 
has placed before herself.

I would, however, not like to go 
into the general question of political 
philosophy. We are here concerned 
with the question of import and ex
port, and we have so far kept up 
good relations with every country. I 
do not think political ideas play any 
determining part in the matter of 
trade and commerce. Only the other 
dav I hod seen a news item about the 
United Kingdom having entered into 
a big transaction with one o* the com
munist countries. Business circles 
generally care verv little for politics, 
thev believe in doing business and 
making earnings.

Our Dolicy in this regard has on the 
whole been verv clear. Most of our 
exoort tradp is with the United States 
and other West European countries. 
But we have trade agreements with 
Russia and most of the East European 
countries There is no doubt that our 
exoorts to Russia have helped us a 
great deal. Recently our trade agree
ments with Russia. Poland and East 
Germany have been further renewed. 
Thev w*ll be nlaced on the Table ot 
the House on Monday.
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But, what is essential is that m  
should take special care to see 
there is no diversion of trade. It 
would not in totality help us. In fact, 
Shri Dange himself admitted it, that 
he did not want diversion of our 
trade. Therefore, we have to be very 
careful in this regard, and should not 
lose our old markets in search of new 
markets. In any case, of course, poli
tical ideologies do not matter in this 
regard. Our trading partners, both 
old and new, have each their strong 
and weak points and, since we also 
live in this world, their strength is 
a source of strength to us and their 
weakness must inevitably cause us 
some hardship.

I do not want to say much about 
China, although Shfi Dange referred 
to it to a large extent. But the fact 
of the matter is that as China is a 
new entrant in the field, all eyes are 
naturally cast on that country. The 
other day I was studying the methods 
and techniques of China for expand
ing her exports. Shri Dange also re
ferred to one or two things in his , 
speech. Well, it is for us to consider 
whether they will fit in with our pat
tern. The main question for us and 
our industries is to look after and put 
our own house in order. We need not 
be unduly apprehensive, and we 
should make every effort to go ahead.

Sir, we have in fact to live in a 
strange world which has surpluses as 
well as shortages. Let us hope that 
our friendly relations with different 
countries and our trade agreements 
will help us to build up our economy 
swiftly leading to increased earnings 
of foreign exchange.

To Shri Tridlb Kumar Chaudhuri,
I shall concede that there should be 
a sense of urgency in us and in the 
Government I am prepared to con
cede that point. As regards his other 
point that Government has com
pletely failed in our export policies 
and on the working of export promo
tion, I regret that I cannot concede
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that point; somehow I am unable to 
agree with him. I do not agree with 
him because I have felt that he has 
not been able to prove his charge even 
partially. So, having met hall way— 
I have met him hall way—I hope he 
will cover the rest of the journey and 
might perhaps like to withdraw his 
alternative proposal.

Shri Shankaralya (Mysore): Sir,
the hon. Minister was pleased to refer 
to the rebate with regard to handloom. 
The Textile Enquiry Committee Re
port says that this rebate should be 
made on a substantial basis. A com
mittee was appointed with Shri 
Somappa as Chairman, and so far as 
my information goes that Committee 
has submitted its report three months 
back. That report deals not only with 
the question of rebate but also the 
relationship between the handlcom 
sector and mill sector. That report 
has not been published. I want to 
know whether Government are going 
to consider it, and whether the reply 

t that has been given is after considera
tion or the matter is still under consi
deration.

Secondly, the Handloom Fabrics 
Market, Bombay, wants to accelerate 
exports. A delegation of five 
American businessmen have come 
here in connection with export trade 
with regard to handloom sector. The 
Handloom Society has been asking for 
financial assistance. I want to know 
at what stage these two things are.

3435 Motion re:

The Minister of Commerce (Shrl 
Kannngo): This is not exactly ger
mane to the debate here, but I will 
reply the hon. Member’s questions. 
The. question of rebate has been dis
cussed several times by the Handloom 
Board and at one stage the Handloom 
Board had recommended that the re
bate should be progressively abolish
ed. As regards the other point, the 
hon. Minister of Commerce and Indus
try has already mentioned that an 
export organisation is being set up 
with headquarters In Madras.

Mr. 8peaker: What about Shri Tridib 
Kumar Chaudhuri’s substitute motion?

8hrl Tridib Komar Cbandhui (Ber- 
hampore): Sir, I beg leave to the 
House to withdraw my substitute 
motion.

The substitute motion was, by leave 
withdrawn.

Ur. Speaker: What about Shri Braj 
Raj Singh?

Shrl Braj Raj Singh (Firozabad): 1 
do not want to withdraw.

Mr. Speaker: The question is:

That for the original motion, the 
following be substituted, namely:—

"This House, having considered 
the present trends in the export 
trade of India, and the state of 
the textile industry which con
tributes materially to that trade, 
expresses its very deep cohcern at 
the declining trend in our export 
trade and the shrinkage of our 
traditional export market in 
textiles, tea and other goods.

This House is of the definite 
opinion that the Government have 
miserably failed to take adequate 
steps to maintain the volume of 
our export trade intact This 
House recommends to the Gov
ernment that a Committee at 
Members of Parliament belong
ing to both Houses of Parliament 
assisted by technical experts be 
appointed immediately to go into 
the matter thoroughly and suggest 
ways and means by which the 
situation could be set right."

The motion was negatived.




